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Delay in releasing guidelines on spectrum sharing

541, KUMARI SELJA : Will the Minister of COMMUNICATIONS AND
INFORMATION TECHNOLOGY be pleased to state:

(a)  whether it 1s a fact that the Ministry 1s purposely delayving the release of

guidelines on spectrum sharing by telecommunication companies; and
(by 1l so, the details thereof and the reasons therefor?

THE MINISTER OF COMMUNICATIONS AND INFORMATION
TECHNOLOGY (SHRI RAVI SHANKAR PRASAD) : (a) No, sir.

(by Does notarise in view of (a) above.
High-speed Wi-Fi connectivity in 2500 cities

542, SHRI 8. THANGAVELU : Will the Minister of COMMUNICATIONS AND
INFORMATION TECHNOLOGY be pleased to state:

(a) whether it 1s a fact that Government will provide free high-speed Wi-Fi

connectivity in 2500 cities and towns across the country over three years;

(by whether it is also a fact that the said plan will cost Government a sum of
T 7,000 crore;

(¢) whether it is also a fact that the said plan will be implemented by Bharat
Sanchar Nigam Limited; and

(dy if so, the details thereof?

THE MINISTER OF COMMUNICATIONS AND INFORMATION
TECHNOLOGY (SHRI RAVI SHANKAR PRASAD) : (a) to (d) No Sir, However
the Department of Telecommunications has been working on the agenda set by the
Government for providing Wi-Fi connectivity to tourist spots and public areas in cities
with a population of more than 1 million. Further Bharat Sanchar Nigam Limited (BSNL)
has intimated for processing of setting Wi-F1 hotspot on PAN India basis (except Delhi &

Mumbar) through revenue share model.
Mobile Number Portability

543, SHRI 8. THANGAVELU : Will the Minister of COMMUNICATIONS AND
INFORMATION TECHNOLOGY be pleased to state:

(a)  whether it is a fact that the Telecom Regulatory Authority of India (TRAT)



